
REGISTERED 

kc 	j7; 	. 	 - 
CENTRAL ADfIINISTRATIUE TRIBWAL 

BANGALORE BENCH 

Commercial Complex (BOA) 
Indiranagar 
Bangalore - 560 038 

Dated $ .21 J U L 1988 

APPLICATION NO. 

W.P. NC. 

piioants) 

Shri S.S. Pevate 

To 

Shri S.S. Pavate 
C/o Shri B.C. Sridharan 
Advocate 
'Rae Dhooth' 
No. 24, Yamuna Gal Road 
kumara Cot Lay—out 
High Grounds 
Bangalore - 560 001 

Sint Yamuna Sridharan 
kvocate 
'Rem Ohooth' 
No. 24, Yamuna Bai Road 
Kumara Cot Lay—out 
High Grounds 
Bangalore - 560 001 

- 955 	 /08(F) 

I 

Respondent(j 

V/s 	The Secretary, P1/o Home Affairs, New Delhi & 3 Ore 

Subject : SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find enclosed herewith the copy of ORDER/FgXW/XWftK& gco 

passed by this Tribunal in the' above said application(s) on 	- 

- kEPUTY REGISTRAR 

End : As above 	 • • 	/ 	 (JUDICIAL) 



TRUE COPY 

Ii The Central Administrative 
Tribunal Ban galore Bench, 

Ban gal ore 

ORDER SHEET 

Application No .... ...... . of 198 8(r) 

Applicant 
	

Respondent 

S.S. Pavate 
	

V/e 	The Secretary, F/o Home Affairs & 3 Ore 

Advocate for Applicant 
	 Advocate for Respondent 

B.G. Sridharan 

Date 
	

Office Notes 
	 Orders of Tribunal 

18.7.1988 KSPVC/LHARM 

ORDC_R 

Set. Yamuna Sridharan, learned 

counsel for the applicant, in our 

opinion, very rightly praye for 

permission to withdraw this application 

with liberty reserved to challenge 

the eeniority list in the cadre of 

N09puty Supdt. of Police before the 

pI(4rnataka Administrative Tribunal, 
C-" 
T*tCh alone has exclusive jurisdiction 

deal with the same. We consider it 

,Joper to grant this request. We, 

(therefore, grant this request and reject 

this application as withdrawn by the 

applicant. 
/ 

sa 
(K.S.IUTTAS'IYl..I (L.H.A.REGO) 

Vice-Chajrmanr) P%smber(A) 
18.7.1988 V 18.7.1988 

DEPUT? R15GISTUP, -(JDLYA-
CEINTBAL ADMI"JISTRATIVE TflJIUN 


